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Heard Ld. Counsels for both the sides.

Mr. J K Nayak, Ld. Addl. Central Govt. Standing Counsel
appearing for the Respondents-A.G., has filed M.A.No.
17/2017 in which he has submitted that in the meantime the
applicants have already been given required relief by the

Respondents and, therefore, they have no reason to pursue
this O.A.

Mr. PK.Das, Ld. Counsels for the applicants, also has
submitted similarly and, therefore, thig"\ O.A. being
infructuous is disposed of as such. Q/

(RAMESH CHANDRA MISRA)
MEMBER (A)
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